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CHARGING OF DIFFERENT! M   RATES OF 

INTEREST  BY  NATIONALISED   BANKS 

94. SHRI THILLAI VILLALAN : 
SHRI BIRA KESARI DEO : 

DR. B. N. ANTANI : 

Will the Minister of FINANCE be 
pleaded to state   : 

(a) whether there is any proposal under 
Government's consideration to charge 
differential rates of interest by the nation-
alised banks from different categories of 
borrowers, especially low rates of interest 
from the poorer and weaker Section of the 
society; 

(b) if so, what arc the details  in  this 
regard;  and 

(c) what is Government's assessment of 
the impact thereof on other sections of 
borrowers,   particularly   industrialists   ? 

THE MINISTER OF REVENUE AND 
EXPENDITURE    IN   THE    MINISTRY 
FINANCE  (SHRI VIDYA CHARAN 
SHUKLA)   :   (a)   to  (c)   At  the meeting 
of  the  Finance  Minister  with  the    chief 
executives of the public sector banks held 
that  credit  may  be    made  available    at 
cheaper rates of interest to selected cate-
gories of borrowers from the weaker sec-
tions   of  the   society  while  (progressively 
higher  rates  might  be  charged   from   the 
affluent  sections.     In  order   to  determine 
the  criteria for  identifying  the  borrowers 
who could be granted the benefit of lower 
interest   rate   within   each   sector   and   to 
work out the details of the scheme, a Com-
mittee has been constituted with Dr. R. K. 
Hazari,    Dy.    Governor  of the    Reserve 
Bank, as Chajrman.    The Committee held 
its first meeting on the 17th October. 1970, 

and is expected to submit its report within a 
period of three months. The impact of the 
proposed scheme on other sections of 
borrowers will be studied by Government and 
details finalised after the report of the 
Committee  is  received. 

STRIKE BY SEA-FARERS BOMBAY 

95. SHRI THILLAI VILLALAN : Will the 
Minister of PARLIAMENTARY AFFAIRS 
AND SHIPPING AND TRANSPORT be 
pleased to state : 

(a) whether the sea-farers in Bombay 
resorted to any strike recently;  and 

(b) if so, what are the details thereof ? 

THE MINISTER OF PARLIAMENTARY 
AFFAIRS AND SHIPPING AND 
TRANSPORT (SHRI K. RAGHU 
RAMAIAH) : (a) and (b) The National Union 
of Sea-farers of Tndim, Sombay, a recognised 
Union sea-farers, resorted to boycott of signing 
on of crew for ships with effect from 6th 
October 1970 to voice their protest against the 
inclusion of Shri O. C. Mendes, a nominee of 
the Indian National Trade Union Congress, as 
a delegate representing sea-farers to the I.L.O. 
Maritime Conference held in Geneva in 
October 1970. The strike was called off on 
15th October 1970. The number of ships 
affected by the strike was  11 at Bombay and 5 
at Calcutta. 

 

 


